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Title: Need to improvements in Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA).
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HON. DEPUTY-SPEAKER: S/Shri Bhairon Prasad Mishra, Shri Sharad Tripathi, Shri Chandra Prakash Joshi and Kunwar Pushpendra Singh Chandel are
permitted to associate with the issue raised by Shri Rajkumar Saini.



